
SCHEDULE I 

FORM A 

PUBLIC ANNOUNCEMENT 

(Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary Liquidation Process) Regulations, 

2017) 

FOR THE ATTENTION OF THE STAKEHOLDERS OF ALPHAGREP FINVEST PRIVATE 

LIMITED 

1.  Name of corporate person AlphaGrep Finvest Private Limited 

2. Date of incorporation of corporate person 01/08/2023 

3. Authority under which corporate person is 

incorporated / registered 

Registrar of Companies- 

Ahmedabad 

4. Corporate identity number / limited liability identity 

number of corporate person 

U66190GJ2023PTC143486 

5. Address of the registered office and principal office 

(if any) of corporate person 

801, Iconic Shyamal, Opp. City 

Gold Cinema, Shyamal 

Crossroads, Shyamal, Manekbag, 

Ahmedabad, Ahmedabad City, 

Gujarat, India, 380015 

6. Liquidation commencement date of corporate 

person 

03/11/2025 

7. Name, address, email address, telephone number 

and the registration number of the liquidator 

Name: 

Mr. Dakshesh Pravinchandra 

Choksi 

Registered Address: 

Agarwal & Choksi 303-305 

Vrajbhumi Complex, Nr. Prarthana 

Flats, B/H Shilp Bldg, Off C G 

Road Navrangpura, Ahmedabad, 

Gujarat, 380009 

Email address: 

Ca.dakshesh@gmail.com, 

voluntary.alphagrep@gmail.com 

Number: 98792 00147 

Reg. No:  

IBBI/IPA-001/IP-P00718/2017-

2018/11300 

8. Last date for submission of claims 02/12/2025 

Notice is hereby given that the AlphaGrep Finvest Private Limited has commenced voluntary liquidation on 

03/11/2025.  

The stakeholders of AlphaGrep Finvest Private Limited are hereby called upon to submit a proof of their 

claims, on or before 02/12/2025, to the liquidator at the address mentioned against item 7.  

The financial creditors shall submit their proof of claims by electronic means only. All other stakeholders may 

submit the proof of claims in person, by post or by electronic means. 

Submission of false or misleading proofs of claim shall attract penalties.  

                                                                               

Date: 05/11/2025           Sd/- 

Place: Ahmedabad                                                       Dakshesh Pravinchandra Choksi 

                                           Liquidator 

For AlphaGrep Finvest Private Limited  

(In Voluntary Liquidation)                                                                     

                                                                         Reg No- IBBI/IPA-001/IP-P00718/2017-2018/11300  

AFA valid upto: 31/12/2025                                                                                                                                       
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